20 —2
v Yaar?.f,m. eaes :.{......
D Wff**’“ -

b 5 sor:fda/ugh/ten' o
TQ'T?' (pﬁ’r‘:) 1ged.... "‘i@‘ nnss  years, belonging to %’/\MLL‘QQf

service and presently working as .

/)\ give herein below the detalls of the assets (immovable, movable, bank balance, atc.) of

i

myself, my spouse and dependants*®:

"Gﬁ'r (Assets In joint name indicating the extent of joint ownership will also have to be
e\ given) -
%C Sr. ‘Bescription Sair Spouse Dependant-1 | Dependant-2 Depandant-3
/ Ho., | FPLE ) "'m N.!'__“ m_"‘_ !!E__
8.;.‘—5 (i) | Cash R ULToqfi2 mob/se s 3 o
%@4 arf S0\ 400y
(i) | Deposits In i
2 Banks, Financial fg N uguoo(w
Institutions And ‘ —
5 G Non-Banking 9"“‘" o e o =
" ) Flnancial :§
28 © Companies 39
(ill) | Bonds, |
Debentures and
Shares in ) — N ¥ T
companies
(lv) | Other financial
institutions, fu 2
NSS, Postal 00 : i 3
Savings, LIC — pebf«
Policies, etc ¢
{v) | Motor Vehicles
{details of A et e b i
make, etc.)
(i) | Jewellery (glve
 details of o4 bonrlyor GL::’TW
W‘ight ﬂnd Vd‘lm"' i _30 Dﬂi ‘(owl — WO e
value) Ay - LS ﬂ"é 5'“
45 { mﬁu
{vli) | Other assets,
such as values Nk S b e
of claims /
| interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* pependant here means a person cubstantially dependent on the income of the

employee.




8. _ f ‘
[Mote: Properties in joint ownership indicating the extent of joint pwnership will
also have to be indicated]

Sr. Description Soif | Spouse | Dependant-1 Gependant-2 | Dependant-3
Ho. HName(S) Name Name Ete. Name

(i} | Agricultural Land
- Location(s) oD%, 2y b'l_

- Survey number{s) |t ¢ s i =

- Extent (Total 30 ,

measurement)
-Current market value ; i |

{iiy Non-Agricultural Land
- Location(s) ‘}g
- Survey number(s} ¢ L 51 S
- Extent (Total .:Di;ﬂ e g )
measurement) \glﬂ«

-Current market value 4

(ili} | Buildings (Commercial i\n -
and residential)

Location(s) )Mﬂs"’?"

- Survey /door ¢

number(s) A :‘H?ﬁ o
- Extent (Total | Mo
measurement) Lt

- Current market —Thl
value ol
(iv) | Houses / Apartments,
et

- Location(s) ] —_
- Syrvey fdoor ]
number(s)

- Extent (Total i
measurement) i

- Current market
value

(v) | Others (such as v | X i X -X %

interest in property)

et

(2) 1 give heren pelow the details of my fiabilities / overdues 0 public financial

institutions and government dues:-
[Note : Please glve separate detalls for gach item)

Sr. | Description Hame & address of Bank / Amount outstanding as
HO. Fil’ilﬂdll !“‘ﬂwﬂnn‘{’) ’ Qﬂ P L Ll Sl
fe : : _qms.n_t_ﬂlwé—_ﬁ s .
(a) {i} Loans from Banks S - vidhon Ma / 10,6 p oo LD
{iiy Loans from financial
institutions z
(ill) Government Dues:

{a) dues to departments
dealing with government
accommodation h
(b) dues to departments
dealing with supply of
water e e
(c) dues to departments
dealing with supply of
glectricity




(d) dues to departments — |
deallng with telephones
(e) dues to departments
dealing with government 9070 ,:)_,l B

transpert (including
aircraft and helicopters)
(f) Other dues, If any

{b) (1) Income Tax including
surcharge [Also indicate
the assessment year upte
which Income Tax Return
filed. Give also Permanent

Account Number (PAN)]

(i) Wealth Tax [Also

Indicate the assessment —_—

year upto which Wealth 4

Tax return filed.]

(11} Sales Tax [Only in b

case of proprietary — Ll

business] i .

(iv) Property Tax _ i
€.  Pearsonal Detail

/
GPF/CPF/PRAN No.  :- PTS /B LA -le05 #J
Gender :- [E (M/F)
Class/Group ‘- B
B/C
ik 3 o 1 2
“ o [(Blhew beglatie A SBeably - |

{Full Name 2.9. 8,A.5.-Blhar Administrative Sérvice,
B.5.5.- Blhar Secretarlat Service ele.)

Home District e Ne Ak

I hereby declare that the above details are true to the best of my
knowlaedge and belief.

SIGNALUFE .evenerversesiase P e N Gonias
Dimesh  umar \/%/%*4

M Name of Employee: i s
Place:.....f...... 3 f:leﬁlegnatlur-{tli;ug]tqﬂ‘yé e
ko velhan  Sbha-/20%7

pate:, 21,20 102/ Department:..\%.

eeasmisand

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribad format.
ot et



